i i \:

'y .ﬁﬂm

Name of Officer (In Full)

Date of Birth :
Present post held :

PROFORMA FOR UHOF>EH~OZ OF ASSETS

(As On 31.03.2012)

---Prafful Sonwani----=-====-========-==

w==27/06/1974---mmmmmmmmmmmmmmmm o=
-Chief Judicial Magistrate Jashpur
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Name of District, Name and details of property If not in own E::ﬁ How acquired ? Whether
| Sub- U._Em_c.w. er.__ﬂm Housing nad other Buildin os | " Land state 1n ircm.o name | by purchase lease mortgate,
and Village in which held and his/her inheritance, gift or
property is situated. relationship to the otherwise with details of
. Govt.Servant. _ persons from whom
| . acquierd
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Name of Articles
1.

. i duciy  39500/-
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. 1 Jewwellary (Lump Sum) f y
M_ww: ewellary Aéoir _ﬂm ) ”
4 F\\ | 06 Lakhs Rs.
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Name of Issuing Company | Nos. of Shares
1 | 2
Life Insurance Policy & Others
Name of Issuing Company Amount
| | | . _ 2

- Life Insurance co. 120000 Rs.

2 Life Insurance co. | . | 225000 Rs.
' 3- Life Insurance co. . - o 200000 Rs.

4- Emm_gm_z_.msg CO. 100000 Rs.

5>- Life Insurance co. _ | 100000 Rs.

6- Life cham:om..-oo p _ 225000 Wm

7- Life H:mE.mbom CO. | L . 100000 Rs.

8- Life Insurance ,o.m. - 150000 Rs. f

o Life Insurance co. . 150000 Rs.
_ 5 Life EmE,m:om QW. , | | Soqoo Rs. l




o _. Bank Deposites/Securities & Investments ._

“ogif: _. Name of Bank City
| 2 3

1) Fixed Deposites —-

2) Saving Bank A/CS State Bank Of India Jashpurnagar o 1,01,139.64
3) PPF B — |

4GPF

5) NSS _ E— ] |

6) Others -

In case where it 1s not possible to assess the value accurately the approximate value in relation to present condition may be indicated.

Note :- The expected declaration of assets is subject to Provisions of C.G. Civil Services (Conduct) Rules 1965.




